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AT FHI qTUSH, H&T T TR (FHHTT)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 17th April, 2025

S.0. 1800(E).—Whereas,by then notification of the Government of India, in the Ministry of Railways
(Railway Board), number.S.01756(A) dated 10"April 2024 published in Gazette of India, Extraordinary, Part I,
section 3, Sub-section (ii) dated the 19"April 2024 (here in after referred to as the said notification) and issued under
sub-section (1) of section 20A of the Railway (Amendment) Act, 2008 (11 of 2008) (herein after referred to as the
said Act), the Central Government declares its intention to acquire the land specified in the schedule annexed to the
said notification for the purpose of execution, maintenance, management and operation of Special Railway Project,
namely “Wardha — Nanded (Via Yavatmal Pusad)” Railway Line” in the district of Yavatmal in the state of
Mabharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Sinhzep”
Dated 25"May 2024 And “Vidarbh matdar “Dated 26"May 2024 under sub section (4) of section 20A of the said
Act;

And whereas, no objections were received and the same have been considered by the competent Authority
accordingly orders have been passed;
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And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section(1)of section 20E of the said act ,the Central Government hereby declares that the land specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And Further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette; the land specified in the schedule annexed
hereto shall vest absolutely in the Central Government Free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Wardha-Nanded (Via Yavatmal Pusad) line” in village Kopara Bu. Chilwadi & Veni khurd Dist-Yavatmal Nagri
Section under Dy.Collector(LandAcquisition), Road Project Yavatmal the district Yavatmal in the State of

Maharashtra
Sr. | Land Name | Taluka | Name of Landholder as per 7/12 Survey | Land Total Acquisi-
No. | Acquisition | of the No. holding | Area as | tion
Case No. village system | on  7/12 | Area
(HR.) (H.R)
1 Godavaribai Bapuji Kale, Prakash | 29/1 1 4.06 0.210
Bapuji Kale, Shahu Sambhaji alias
Ramrao Kale, Rajaram Sambhaji alias
Ramrao Kale, Kailas Bapuji Kale,
Nitin Sambhaji alias Ramrao Kale,
Sindhu Sachin Kakade, Trupti Sachin
Ghodake, Vilas Bapuji Kale, Punjab
Bapuji Kale, Godavari Bapuji Kale,
Subhash Bapuji Kale
2 Pundalik Babarao Bhende 29/3 1 2.21 0.164
3 < Rahul Bhimrao Kolape 27/2 1 2.02 0.287
iy 3 Kartik Bhimrao Kolape 2711 1 0.38 '
4 S o g Dilip Dinkarrao Bapat, happy Dilip | 30/3 1 2.01 0.017
% g & | Bapat
5 % X Vaishali Gajendra Nikam, Gajendra | 30/2 1 10.11 1.002
Maroti Nikam, Yash Gajendra Nikam,
Raj Maroti Nikam
6 Pragati Prakash Chintawar, Vaishali | 21/1 1
Sunil  Shirsath,  Praful  Zyagoji
Sontakke, Sunil SahebraoSirsath
Pragati Prakash Chintawar 21/2 1
Pragati Prakash Chintawar, | 21/3 1 7.31 0.723
SahebraoShesharao  Bendre, Baban
Kaluram Rathod, She. Dildar She.
Kamal, BhivarabaiRangrao Bendre,
Mohini Rangrao Bendre
Total 28.10H.R | 2.403H.R
1 Sunil Sukhdev Bhalerao 57 P 1 0.59 0.105
Digambar Namdev Katare 57 P 1 0.42 0.071
P = Sunita KondabaKatare, Pravin | 53 P 1 2.95 0.086
< 3 < | KondabaKatare, Laxman
8 X § KondabaKatare, Bhagyashree Pratap
§ § e Kudale, Sarika Pradeep Katare, Prasad
N Pradeep Katare A.P.A.K Aai Sarika
Pradeep Katare
6 Digambar Namdev Katare 54 P 1 0.63 0.004
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Sr. | Land Name | Taluka | Name of Landholder as per 7/12 Survey | Land Total Acquisi-
No. | Acquisition | of the No. holding | Area as | tion
Case No. village system | on  7/12 | Area
(H.R) (H.R)
8 Nitin Prakash Bhone, Govind Prakash | 51 P 1 4.68 0.029
Bhone, Aarti Anil Dhole, Shantabai
Prakash Bhone
9 ShesharaoNarsing Naik 52 P 1 0.90 0.082
10 Govind Shesharao Maske 52 P 1 2.26 0.142
12 Parikshit Punjabrao Maske 31P 1 3.74 0.186
13 Krishna Santosh Maske 31P 1 1.50 0.131
14 Narendra UttamraoChipade 19 1 0.57 0.189
15 Narendra UttamraoChipade 18/1P 0.30 0.028
16 JaywantaDnyanobaChipade 18/1P 0.11 0.051
17 ShankarraoHangoji Khond 21 1 0.24 0.012
18 7/12 Not available. Name Will be | 22 0.31
included after receiving the ownership 0.012
titte from the Land Records
Department.
YadavraoHangoji Khond 23 1 0.32 0.013
YadavraoHangoji Khond 24 1 0.33 0.015
20 Vitthal Narayan Bhone 26 1 0.31 0.111
21 Gopal Govind Maske 191/3P | 1 1.15 0.081
Total 21.31H.R | 1.348H.R
1 Pushpabai Parasram Shinde, Vinod | 6/3 1 1.22 0.478
Parasram Shinde, Anita Mangesh
Kolekar, Ganesh Parasram Shinde,
Rajesh Parasram Shinde
2 Madhuri Ravi Autade 6/2/B 1 1.26 0.167
3 Mrs. Sunanda Ramrao Kale, Shahu | 6/2/K 1 1.02 0.099
Ramrao Kale, Rajaram Ramrao Kale,
< Nitin Ramrao Kale, Sindhu Sachin
g = Kakade, Trupti Sachin Ghodake
4 g g g Jaidabi She. Shakur, Mahemudabi | 6/1/F 1 2.02 0.025
% g & Noor, Shaikh Ayyub She. Shakur,
§ Shaikh Chhotu She. Shakur, Hamidabi
She. Pashu, Shaikh Ismail She. Shakur,
Rubina Sai. Rajik
5 ShaileshkumarSatendrakumarAhale 7/1 1 4.05
Sandeepkumar SatendrakumarAhale 7/2 1 4.05 0.278
Shobhatai Satendra Ahale 7/3 1 2.58
6 Surekha RameshraoJadhao, Ramesh | 8/2 1 3.20 0.252
LaxmanraoJadhao
7 Deepak LaxmanraoJadhao 8/1 1 4.76 0.100
Total 2416 HR | 1.399 H.R
Grand Total 7357H.R | 5.15H.R

[F. No. G197/GOM/WR-Nanded /3 Vlg/Pusad/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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